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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd November, 2025

S.0. 4985(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways
Act, 1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the
Schedule annexed here to as the competent authorities to perform the functions of such authorities under the said Act
with effect from the date of publication of this notification in the Official Gazette, in respect of the stretch of land
specified in the corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages
mentioned in column (4), (5), (6) and (7) respectively of the said Schedule for upgradation to 4 laning with paved
shoulders of km. 81.500 to Km 301.240 (NH-30) in the State of CHHATTISGARH.

SCHEDULE

Acquisition of Land in respect of NH-30 in the State of Chhattisgarh of on the stretch from Km. 81.500 to
Km. 301.240 for Wedening of Road.

SIL CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 Sub Division NH30 CHHATTISGARH DHAMTARI Dhamtari 1 [Navagaon
Officer KM 81.5
(R)Dhamtari TO KM 2 |Shyamtarai
81.75
2 Sub Division NH30 CHHATTISGARH BALOD Gurur 1 [Chitod
Officer (R) Gurur | KM
81.75 TO 2 [Balodgahan
KM 105

3 |Petechuwa
4 Mujalgondi
5 |Kochwahi

6 |Jagtara

7 |Purur (Mirritola)
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‘g |Markatola

Sub Division
Officer (R)
Charama

NH30
KM 105
TO KM

127

CHHATTISGARH

KANKER

Charama

‘17 ‘Machandur

‘Z_‘Mahud

‘37 ‘Kandel

‘4_ ‘Girhola

‘5_ ‘Dargahan

‘67 ‘Telgara

‘7_ ‘Kanapod

‘87 ‘ Lakhanpuri

‘97 ‘ Ratesara

‘E ‘Khairkheda

F ‘ Charama

‘E ‘Kohka

Sub Division
Officer (R)
Kanker

NH30
KM 127
TO KM

152.1

CHHATTISGARH

KANKER

Kanker

E ‘J aisakarra
Nathiya

=
’7 Nawagaon

2 Nandanmara
i Kotz

Sub Division
Officer (R)
Keshkal

NH30
KM
152.1 TO
KM
188.8

CHHATTISGARH

KONDAGAON

Keshkal

|1_' ‘Khalemurvend

2 Pharasgaon Urf
Murnar

|3_' ‘Dhondherapal

|4_' ‘Dadargarh

|5>. ‘Batrali

|6_' ‘ Singanpur
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|7_' ‘Bedma

|8>. ‘Pipra

|9_' ‘Massukokoda

|1_0l ‘Garhsiliyara

Iﬁ. ‘Keshkal

|E' ‘Borgaon

Sub Division
Officer
(R)Pharasgaon

NH30
KM
188.8 TO
KM 220

CHHATTISGARH

KONDAGAON

Pharasgaon ‘17|Manjhihatgaon

‘2_ |Patla

‘37 |Chichadi

‘47 |Sarbeda

‘5_ |Juganika1ar

‘67 |Ku1hadgaon

‘7_ |Sirpur

‘8_ |Kosagaon(Kosapara)

]97 Jaitpuri

‘E |Lanj oda

F |Borga0n

’E |Pharasgaon

Sub Division
Officer (R)
Kondagaon

NH30
KM 220
TO KM

254.7

CHHATTISGARH

KONDAGAON

Kondagaon |1_ ‘Dongriguda

|2_. ‘Palari

|3_' ‘Chikhalputi

|4_. ‘Dudhgaon

|5_' ‘Baniyagaon

|6_ ‘Sukoorpal

|7_. ‘Joba

|8_. ‘Badeusari

|9_. ‘Ghodagaon

|E. ‘Dahikonga

|ﬁ' ‘Kondagaon

|E. ‘Masora

|El ‘J amkot

Sub Division
Officer (R) Bastar

NH30
KM
254.7TO
KM
290.2

CHHATTISGARH

BASTAR

Bastar

‘1_. ‘Kudalgaon

‘2>. ‘Bangapal

F. ‘Mahupalbarai

‘4_' ‘Takraguda

‘5>. ‘Balenga

F. ‘Bastar

‘7_' ‘Parchanpal
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’8_l ‘Ghatlohnga

Bhanpuri ’T ‘Bhanpuri
’2_' ‘Karandola

’3_l ‘Kumhali
’47. ‘Taragaon
’5_' ‘Munjala
’67. ‘Devda
’77. ‘Sonarpal
’8_. ‘Chapka
9 | SubDivision | NH30 | CHHATTISGARH BASTAR Bakawand |1 [Bhirlinga
Officer (R) KM .
Bakawand 290.2 TO ’E |Metawada
KM 291
10 Sub Division NH30 CHHATTISGARH BASTAR Jagdalpur IT‘ Aasna
Officer (R) KM 291
Jagdalpur TO KM lE‘Tamakoni
301.24
lg ‘Hatkachora
IZ ‘Aadawal
lg ‘Pa_khnaguda
Ig ‘J agdalpur de.

[F. No. RW/RO/CG/NH-30/LA/3a]
SHAIKH AMINKHAN, Director
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